Schedule |
Form A (Public Announcement) :
(Regulation 14 of the Insolvency And Bankruptcy Board Of India
(Voluntary Liquidation)Regulations, 2017)
For the attention of the stakeholders of
M/s. A. Berger Precision India Private Limited

St.No Particulars Details
1 | Name of corporate person A.Berger Precision India Private
Limited \
2 Date of incorporation of corporate | 22 September 2006
person
3 | Authority under which corporate | Company is registered under
 personis incorporated / registered | the Companies Act 1956
: u (now Companies Act, 2013)
4 Corporate identity no. / limited CIN: U29199MH2006FTC164823
liability identitication no. of
corporate person
5 Address of the registered office and| A-202, Haware Parekh Chambers,
principal office (if any) of corporate | Ghatla Viliage Road, Off CST Road,
person Chembur, Mumbai Maharashtra
400071 India
6 | Liquidation commencement date | 06" November 2020
‘of corporate debtor - (date of shareholders meeting)
7 Date of closure of insolvency | Not applicable
resolution Drocess {voluntary hquidation of solvent
. company)--
& | Name, address, email address, Mr NavinKhandelwal
telephone numbet and the | IBBI/IPA-C01/IP-PO0703/
registration number of the | 2017-2018/11301
hiquidator | 206, Navneet Plaza 5/2 Old Palasia
Indore- 452018 (M.P)
’ navink25@yahoo.com
9 | Last date for submission of claims | 05 December 2020

Notice is hereby given that the A, Berger Precision India Private
Limited has commenced voluntary Liguidation on 06th November
2020.

The stakeholders of A. Berger Precision India Private Limited are
hereby called upon to submit a proof of their claims, on or before
05" December 2020 to the liquidator at the address mentioned
againstitem 8 above.

The financial creditors shall submit their proof of claims by
electronic means only. All other Stake holders may submit the proof
of claimsin person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract
penalties

Date : 10th November 2020
Place: Indore

Name and signature of liquidato
MR. NAVIN KHANDELWAL

SV D,




